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aesr/ORDER

PER JAGADISH, A.M :

The above three appeals filed by the assessee are against
the orders of learned Commissioner of Income Tax (Exemptions),

Chennai [CIT(E)] dated 11.03.2024 & 08.03.2024, respectively.

2. When these appeals were taken up for hearing, the Id.
Counsel for all the three appeals vide letters dated 22.05.2024
has submitted that these appeals were filed against the rejection
of registration u/s. 12AB of the Act. However, subsequently
registration has been granted by the Ld. CIT(E), therefore the Id.

counsel prayed for permission to withdraw these appeals.

3. In view of the above submissions of the |d. Counsel for the
assessee, the appeals filed by the assessee are dismissed as

withdrawn.
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4. In the result, the appeals filed by the assessee in ITA

N0s.843, 844 & 845/Chny/2024 are dismissed as withdrawn.

Order pronounced in the open Court on 22" May, 2024.
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